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Ph. 020-25811694 

MAHARASHTRA POLLUTION CONTROL BOARD 
SUB REGIONAL OFFICE � PUNE-I 

Fax. 020-25811029 
E-mail-sropune1@mpcb.gov.in 

MPCB/ SROP1/ |240G 2) - F13- 0033 
To, 

Paramount Properties 

Sir, 

S. No. 19/1 to 19/4A/2, 194B/2, 20/4/1,20/4/2, 20/5B & 20/5C, 
Katraj-Kondhwa road, Katraj. 
Tal. Haveli, Pune. 

Subject: 

Jog Center Bldg. 
2rd floor, Wakdewadi, 

Mumbai - Pune Highway, 
Pune 411003 

Date: 

NGT matter of OA no. 69 of 2024 (WZ), filed by Vishal Shantaram 

Darwatkar (Applicant) VIs Union of India & Ors. (Respondents) 

Reference: Hon'ble NGT Order issued dated 04.04.2024 & 07.05.2024. 

This is to inform you that, the Hon'ble National Green Tribunal has passed order on 
04.04.2024 & 07.05.2024 in the matter of OA no. 69 of 2024 (WZ), filed by Vishal Shantaram 
Darwatkar (Applicant) VÍs Union of India & Ors. (Respondents). 

21-0G - 2024 

You are requested to submit details of project like commencement Certificate, plinth 
certificate, occupancy certificate and applicability of Environment Clearance, Consent to Establish 
& Operate (if obtained copies of the same), also refer the original application and submit detail 
parawise comments about objection raised by the applicant. 

Copy submitted for information to: 

The said information shall submit to this Office with relevant documents and certificates in 
English within 3 days, for deliberation and compliance of Hon'ble NGT orders. 

Please note that next date of hearing on 18.07.2024. 

1) The Joint Director (APC), MPC Board, Mumbai. 
2) The Regional Officer, MPC Board, Pune. 
3) The Legal Department, MPC Board, Mumba. 

Yours faithfully, 

(Kartikèy Langote) 
Sub-Regional Officer, 
M.P. C, Board, Pune-l 

Annexure - I
427



MAHARASHTRA POLLUTION CONTROL BOARD 
SUB-REGIONAL OFFICER PUNE 1 

Phone No. 25811 222 
Fax No 25811 029 
Email ID- sropune1@mpcb.gov.in 

Name & Address of Industry: M/s Paramount Properties, 

Industry/PP Representative: Avinash Kale 

Email: not available during visit. 

Contact no. 8888810342 

MAHARASHTRA 

: Visit Report : 

Observations: 

Survey No.19/1 to 19/4A/2, 19/4B/2, 20/4/1, 20/4/2, 

20/5B and 20/5C, situated at Katrajkondhwa road, 

village Katraj, Taluka Haveli, District Pune 

Consent status: Not obtained consent from Board. 

Jog Center, 3rd floor 
Wakadewadi Mumbai-Pune 

Road Pune - 411003 

Dtd. 27.06.2024 

Hon'ble National Green Tribunal has passed order on 04.04.2024 & 07.05.2024 in the 

matter of Original Application No.69/2024(WZ) 1.A. No.62/2024(WZ) filed by Vishal 
Shantaram Darwatkar Applicant Versus Union of India & Ors. Respondent(s). As per 
instruction of SRO Pune 1, visited the construction project to check the compliance report. 

Observations are as folloOWs: 

1. As per information given by PP telephonically not obtained Environment 
Clearance, Consent to Establish & Operate from Board. 

2. During visit it is observed that, PP has constructed Total 05 buildings. Paramount 

Garden - B+G+6. Buildings A, B, C & D- B+G+11 each, all buildings are found 

completed and possession given to tenants. 

3. PP has provided STP, capacity details not available during visit, provided primary, 
secondary & tertiary STP. During visit STP found in operation, but no STP operator 

was present, hance not able to collect the STP sample. 
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4. As per information given by PP, STP is handover to Society. 
J. PPhas provided 7 pits for the treatment of Wet waste during visit 7 pits were TouId 

operational. 

O. During visit on site 01 bore well are observed. CGWA NOC details not avallaole 

during visit. 
I. During visit builder of project was not present on site. hence letter served to the 

builder Shri Vishal Jain through whatsup and requested to submit all the 

documents related to project to Board Ofice within 03 days. (letter issued on 
21.06.2024 to PP for submission of documents) 

8. PP Concern person/builder was not present on site during visit, hence unable tO 
take signature on visit report. 

9. Photographs of site are attached separately. 

(Sushma Kumbhar) 
Field Officer, Pune-1 
M.P.C. Board, Pune 
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M/s Paramount Properties Photographs 
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Building D 
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Building A & B 

 

 

431



 

 

 

Sewage Treatment plant 

 

 

 

 

7 Pits – for treatment of wet waste 
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7 Pits – for treatment of wet waste 

 

 

 

  

Paramount Garden building 
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Paramount Garden building 
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